B! Bilsintroduced APRIL 23,1993 Bills Introduced 2%
[Enghsh) Act, 1961
MR CHAIRMAN Shn Ram Prakash  15.361/2hrs
Chaudary—NotPresent
[Englishj
SHRIUDAYSINGRAOGAIKWAD Not
Present INSTITUTES OF TECHNOLOGY

15.36hrs
THE CONSTITUTION (SCHEDULED
TRIBES) ORDER(AMENDMENT) BILL
Publishedinthe Gazette of india Extraord:-
nary partil Section2 dated23 4 93
{Amendment of the Sche aule)
[ Translation]

SHRIMATI GIRRIJA DEVI(Maharajgary)
Sir Ibegtomove

‘That leave be granted to introduce aBill

further to amendthe Stat (Scheduled Tribes)
order 1950

[Engtish)

MR CHAIRMAN Thequestionis

That leave be granted to introduce a Bill
further to amend the Constiution (Scheduled
Tnbes)Order 1950

The motion was adopted

| Translation]

SHRIMATIGIRIJADEVI I introducethe
Bill

MR CHAIRMAN the Questionis

‘Thatleave he grantedto introduce a Bill
further to amount the Industrtutes of technology

(AMENDMENT)BILL publishedin Gazette
of India extraordinary partlisection 2dated
23493

(Amendment of Article 253 )
SHRI GEORGE FERNANDES
(Muzaffarpur) |begtomoveforleavetointro
duce a Billfurtherto amendthe Constitution of
Incka
MR CHAIRMAN Thequestionis

thatleave be granted to introduce a Bill
furtherto amendthe Constitution of India

The motionwas adopted

SHRI GEORGE FERNANDES 1 intro
duce the Bill

15.37hrs
(Englsh]

CONSTITUTION(AMENDMENT) BILL
Publishedincazette of India extraordinury
partlisection2dated23 4 93
{Amendmentof Article 253 )

SHRI GEORGE FERNANDES
(Muzatfarpur ) | beg to move for leave to
ntroduce a Billfurthertoamend the Constitution
of incha.

MR CHAIRMAN Thequestionis

*Thatleave be granted to introduce a Bill



